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AMOUNT COLLECTED BY RAILWAYS AS
PiuicriM Tax

671. SHRI DEVDATT  KUMAR
KIKABHAI PATEL : W:ll the Minister
of RAILWAYS be pleased to state :

(a) whether it is a fact that Government
have received a letter, dated gth October,
1970, from Sarpanch of Unai Group of

[ RAJYA SABHA )

Gram Panchayat, Unai(via Billimora ) Dis-
trictrgBulsar of Gujarat in connection with
refund of amount collected by Railways
as pilgrim tax;

(b) ifso, the contents thereof;

(c) the action taken by Government
thereon;

(d) whether it i3 also a fact that a copy
of the Resolution passed by the above
Panchavat in this regard has also been |
received by Government; and

(e) if so, the details of the Resolution
and the action taken thereon?

THE MINISTER OF RAILWAYS
(SHRI GULZARILAL NANDA)
(a) Yes.

(b) The Sarpanch has demanded pay-

ment of pilgrim tax collected upto 1954
from railway passengers visiting Unal
and Bansda Road Stations on Billimora —
Waghai, Narrow Ga.uge Section.

(¢) The Sarpanch of the Unai Group
Gram Panchayat has been advised by the
‘Western Railway that Rs. 24,259/10/3 were
collected towards pilgrim tax at Unai
and Bansda Road Stations from January,
1950 to 20-10-54 (The tax was disconti-
nued from 21-10-54). After deducting
collection charge, Rs. 23,046/10/3 were
credited to the then Government of Bom-
bay. It was also suggested to the Sarpanch
that the Government of Maharashtra
may be approached for further action in
this regard. ]

(d) Yes.

(e) In the Resolution, payment of pil-
grim tax collected by the Railway from
passengers visiting Unaihas been deman- |
ded. Action taken on the letter of the
Sarpanch with which a copy »of the Re- t
solution was received, has been indicated [
in (c¢) above. No other action is required |
on this Resolution. ‘i
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1[FALL IN INDUSTRIAL PRODUCTION

672. SHRI RAM SAHAI : Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND INTERNAL TRADE be
pleased to siate :

(a) whether there has been a fall
i  industrial production during  the
last six months in the country as com-
pared to the corrciponding period of
the last vear; if so, the extent there-
of; and

(b) the names of these  industries
and the extent to which the produc-
tion in the country has been affected
by the decrease in production in Cal-
cutta ?
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+[ 1 English translation.



